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responsibilities in various  Defence 
EstabUshments, including Army, Navy 
and Air Force* The Committee  is 
required to correlate the evaluation 
to suitable grades as laid down by 
the Third Pay Commission and con­
sider the feasibility of  introducing 
any new trade/grade  within  the 
frame work of pay scales recommen­
ded by the Pfcy Commission or amal­
gamation of any of the posts carrying 
similar duties/responsibilities.

The 'Committee hag since submitted 
Its report on industrial  jobs.  The 
Committee’s report on non-industrial 
jobs is expected during May, 1979

The delay in llnalisation of the re­
port of the Committee has been 
mainly due to large number of jobs 
which were required to be evaluated

(c)  Govemmerit have no informa­
tion about such agitation.

<d) Does not arise.

KopiU Fewer Project in Assam

10186. SHRI BEDABRATA BAKU A. 
Will the Minister eft  ENERGY be 
pleased to state:

(a) whether the construction work 
of the KopiU Project in Assam is 
prck&e&ing according to schedule;

(b) it not, the reasons therefor,

(c) the total power expectei to be
produced; and i

(d) when the project is expected to 
be completed?

THE MINISTER  OP  ENERGY 
(SHRI P. RAMACHANDRAN):  (a)
Work on the KapiH Project is proce­
eding according to schedule.

(b) Does not arise.

fc) ana (d)

Date of commissioning 

Kdptii ftottfcr Station

tfoif 1 — 50 MW  1980*81

— 60 MW  198**82

Khondong Power Station

Unit i — 25 mw mim

Unit 11 — 25 MW  1988-Sfc

There is provision for additional 100” 
MW in the second phase.

Ito&mm&mti <* Hecomdiendattoiw 
of Third Pay VOmtmim

10187. SHKIMATI MOHSINA  KID- 
WAI:  Will the Minister of INFOR­
MATION AND BROADCASTING be 
pleased to state:

(a) whether it is a fact that the 
recommendations of the Third Pay 
Commission in respect of Transmis­
sion Executives and  Programme 
Executives of All India Radio are yet 
to be implemented;

(b) whether he is aware of the 
fact that the delay in the acceptance 
and implementation of the report has 
adversely affected the efficiency end 
morale of the staff;

<c) if so, the reasons for not imple­
menting the ifecdttttneridations in res­
pect of the  above-mentioned staff; 
and

td) when ft is proposed to be done
now?

tHfe MINISTER OF  INFORMA- 
ttour aWj BRoXuCAS’rtNG (SHftr 
L K. AfrVANI):  (a) to  (<J> fte
5ftltrd Pay Commission's recommenda- 
tions in regard to the revision of the 
pay scales of the posts of Programme 
Executives and Transmission Execu­
tives were accepted and implemented. 
The Commission, however,  recom- 
fnfcMSd ihttodoetkin  of  Selection 
'Grtfdfe in the cadre Of Tr«nfmM&n 
Executive in the scale of Rs. 590— 
25—750—EJB—30-—©OO and placement 
of certain percentage of post* of Pro­
gramme Uxelctitives in tha  senior 
*cste ot Rs. 700—40!—900—1<©—40— 
llTKMSOûiBOO. Alter examining these 
recommendations, £8 pet cent of *he 
pm& In the cadre 6t  Transmi 
Executives end 20 per c«nt in  tt*® 
cadre of WogreiwHe feecatiye* foeve 
Mace been placed In the
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Grades in the above mentioned scales 
with effect from 1-8-76 iJe. the date 
stipulated by the Ministry of Finance 
for introduction of Selection Grades 
in the various cadres under the Gov­
ernment. The question of eligibility 
for appointment to these grades  is 
under  consideiratlon.  The Govern­
ment is aware of the anxiety of the 
staff in regard to  appointments in 
the Selection Grades of these  two 
cadres being made as early as possi­
ble and is taking suitable steps for 
early implementation of Governments 
decision in this behalf.
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Provision tor Construction of Alumi­
nium (Plant at ltatnafiri

10189. SHRI BAPUSAHEB PAR.U- 
LEKAR: Will the Minister of STEEL 
AND MINES be pleased to state:

(a)  is it a fact that as per original 
schedule of  expenditure provision 
XL7 crore? were to be spent in 
197«L.7T and Rs. 2* crores m M. 24.00 
cro*ea Were to be spent In 1077-78 
and 1978̂# re&ectively for the con*. 
Ruction  of  aluminium plant at 
fcatnagift in MaWasMra;

(b) when this schedule of expendi­
ture was fixed and whether financial 
resources were taken into considera­
tion by the Government or not; and-

(c) what makes Government say 
now that due to financial constraints 
the project cannot be taken now?

THE MlNlST&fc Of1 STATE  IN 
THE MlNlSTIty 6F STEEL  ANt>* 
MINÊ (Skm  KAHtA  f̂tTNDA):
(a) No, Sir.

(b) and (c) Do not arise.

Reasons for delay in Construction oI
Aluminium £lant at fcatnagiri

10140.  SHRI BAPUSAHEB PARU- 
LEKAR: Will the Minister of STEEL 
AND MINES be pleased to state:

(a) whether it is a fict that State 
Government of Maharashtra in con­
sultation with Government of India 
had proposed to have the foundation 
stone of Ratnagiri Aluminium Pro­
ject laid on 2nd October,  1974 at 
the hands of the then Prime Minister;

(b) whether  printed  invitation 
cards ol this functioh were distri­
buted; and

(c) why the construction is delay­
ed and if delay is due to financial 
constraints when fhe&  constraints 
were first noticed?

THE MINISTER OF  STATE IN 
THE MlftlSTftY OF  StfeEL AND 
MINES (SHRI  KARIA MUNDA):
(a) The then Chief Minister of Maha­
rashtra had requested the then Printe 
Minister to lay the foundation stone 
of the Project on 2-10-1974.

(b) No, Sir.

(c) Soon after  the project  was 
sanctioned in  April,  1974, it Was 
found that owing to financial cons­
traints it was not possible to allocate 
the funds that would  have to be 
steadily assfti&d oVfcy thfe construc­
tion period (of 5-6 years) once the 
construction Wag takteft tip. Hence the 
pw£ec$ wfif not taken up for imple­
mentation.




